
OFFICE O if TIIE PRINCIPAL l_)lSIl_lI,CT & SESSIONS JUl)GE_(I'IOi),:_llEI.HI

ORDER
ln pursuance of Delhi High Court lctter No. 5/.l.lC dated 19.01.2026. the work o|'

criminal cases mentioned in column No. 3. pending in the Juvenile Justice Boards-l. Ill & V
mentioned in column No 2 are hereby withdrawn and assigned to the existing Juvenile Justice
Boards l. IV. V & VI. Delhi mentioned in column No. 4 For disposal in accordance with law
w.e.f. 01.02.2026.
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“S.No. Name of the 'l‘ransl‘eror Board Cases Withdrawn of Name ol‘ the 'I‘rausl‘erec Board

the Jurisdiction of
Juvenile Justice

Bunrtls 1

I Sh. Rahul Verma. Sh. Sahil Khurmi. Principal Magistrate.
Principal Magistrate. JJB-l. Sewa North-West .l.lB-iV,Vishwas Nagar.Shahdara
Kutir Complex. Kingsway Camp ‘.

2 Sh. Visvesh. Principal Magistrate. Sh. Umang Joshi.
JJB-ill. Delhi (iate Ccntral Principal Magistrate, .I.lli-V.

Vishwas Nagar. Shahdara

3 Sh. Umang Joshi. Ms. Akanltsha Garg i‘
. . . _ _ . North-[inst Principal Magistrate. JJB-Vi.brtncipal Magistrate. JJB V, vishwas Nag“ Shahdam

Viswas Nugar. Shahdara _ _ ,‘ ,__,,,, .
Mel,-o_ Ra;|way5_ Sh. _ Rahul Verma. Principal

R|:|.'_ cu; M£tgl5ll’€1lC.J.|B-I.
‘Vishwas Nagar. Shahdara V 7

Besides the above mentioned cases. if there is any connected matter lelt over or sent to the
other court, the same be also sent to the transferee court along; with the main cascts). 3

Ahlmad of the transferor courts will send the case tiles/rccordsllhocecdings immediately to the l
transferee Courts well before the next date of hearing fixed in the matter.

(Anju Bajaj Chantlna)
Principal District & Sessions Judge (HQs)

- Delhi '
‘Ci lxrt -» .4 . @727

No, I 7 t‘ ' "5 F.3(4)JMI*‘C/(lnzJ2026 Delhi, l)nted the
Copy forwarded for information and necessary action toz»

. The Registrar General, lligh Court of Delhi, New Delhi.
l.d. Principal District & Sessions Judges of all court complexes, Delhi/New Delhi.

. The Chief Judicial Magistrate. Central District. Tis Hazari Court. Delhi.

. The Oflicers concerned.

. The Administrative Civil Judge. Central District, Tis I Iazari Court, Delhi.
The Administrative Oflicer JudI.. Filling Section/Adrninistration Branch-l,Il, lll. 'l'Il(‘. Delhi.

~=.-I
The Reader to the Principal District 8:. Sessions Judgc([-IQS). Central District .'l'llC. Delhi.

. The Commissioner of Police I.l’. listatc. New l)clhi. i

. The Director. Directorate of Prosecution. 'lis llazari Court. Delhi '
dig/t11¢ Secretaries of Delhi Bar Association. Delhi/New Delhi.
\_1,l./l'l1e Web-Site ('ommittec (linglish/Ilindi) Tl {C Delhi.

12. The Ahlmad of the concerned courts.

‘a./f.l>~_ 1?-"‘~°L."J < _
Principal District & Sessions Judge (lrIQs)

Delhi 44
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